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D7.\'T''P, OF ORD-PR: l_ 1. 9. 2002 

R.P. 11 eena son of C:hri s .L. 
! 

'J'ehsil Rajgarh 

Meena aged 3c:; years, r/o V&P 

District 7\lwar (Rajasthan). 

Presen ly posting adflress: 7.\ssistant Operations l\1anager, nR.1'1 

Office1

, Bikaner. 

• ••• 7\pplicant. 

V-PRC:UC: 

l. Union of :rndia through C:ecretary, l'Hnistry of 

Railw ys, Railway Board, Rail Rhawan, Mew nelhi. 

/.. General Manager, Central Railway, Mum'bai Chatrapati 

Shiva'i Terminous, Mum'bai. 

3. Shri V. K. Bhargava, Officer on special nuty, West 

Centril Railway, :rndira l\1arket, Jahalpur ( 111. P.) • 

Ll. / ~hn_ 7.\shok 7\vasthi, Chie-F Operations Manager, r:entral 

Railw y, Mumhai Chatrapati C:hivaji 'T'erminous, 1'-~umhai. 

c:;. Chief Transportation 111anager, West Central Railway, 

i:ndir Market, Jahalpur ( 111p) • 

f;. Smt. Nirmala Kha pre, .C:ecretary to n. s. n. '8est Central 

Railw y, Tndira Jl1arket, Jahalpur (J\11:0) • 

7. Divisional Railway 1'1anager (Personnel), Bi1<.aner 

111r. 

Hon' 

"Ron' 

Northern Railway, Bikaner. 

• •.• Respona en ts. 

Soni, Counsel -For the applicant. 

Mr. H.O. Gupta, Member (7\dministrative) 

Mr. ~1. L. Chabhan, 1'1ember (Judicial) • 

ORDF.R (ORJ\L) 

1'1:1\ No. 37/./?.nn? ta1<.en_ up. Learned counsel for the 

appl. cant submits that he has filed this MA. -For withorawing 

the I OJ\ 1\10. 33f'//.M1/. with a liberty to file another OJ\ in the 

Bencfu having jurisdiction of the case. Prayer grantea. rrihe OJ\ 

s dismissed as withdrawn. 
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